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Madam,

T E U TI I UR AT GU H TI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

No.Hc.vu-2l/ 2OOS t lo { | 7 t A

Smti. Moushumi De,
District & Sessions Judge,
Bongaigaon.

) ),,

Dated Guwahati, the 2\October, 2024
Casual Leave.

Letter No. DJB.I- 1UZO24| 6294, dtd. 23.t0.2024.

Yours faithfully,

With reference to the above, I am directed to inform you that your prayer forhalf day casuar reave on 25.10.2024 (after 1:OO pM), arong with station reavepermission frcm the afternoon of 25,10.2024 tifl the morning of 2g.10.2024, hasbeen granted. The Addl.CJM, Bongaigaon, in his absence, ttre SO:l,t1Sy, Bongaigaon, and in herabsence. the Civir Judge (Jr. Div.)-cum-JMFC, Bongaigaon wirr remain in charge of your Courtand Office during your absence.
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A"Project Manager, Gauhati High Court.
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